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NATIONAL COMPANY LAW TRIBUNAL @

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AMON o1 / ¢ 2 /Jrocp
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Counsels for both the parties are present, submitted that

negotiations are still going on between the parties, and prayed for an
adjournment. At request, the matter is adjourned. Put up on
22.04.2019 at 10.30 A.M.
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